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Vahtnity Ocute
*Shrimatl Ila Pslchoudhuri:

Shri A. K. Gopalan:
•4M.̂  Shri Kunhaa:

Shri N in y u u k o tty  Menon:
Shri Sanganna:

Will the Minister of Education be 
pleased to state:

(a) whether it is a fact that the 
University Grants Commission have 
represented to the Government of

for restoration of the cut effect-
ed in their allocation as grants-in-aid 
ms a result of shortfall in the Second 
Five Year Plan resources;

(b) if so, whether the cut has been 
restored; and

(c) if not, the reasons therefor?
The Minister of Education (Dr. K.

I . Shrimali): (a) to (c). The Uni-
versity Grants Commission have re-
quested that additional funds beyond 
the reduced ceiling be made available 
as and when necessary. Efforts are 
being made to find the additional 
funds.

Seimre of Indian Currency
’Shri Vajpayee:
Dr. Subhag Singh:
Shri Baghunath Singh:
Shri Ham Krishan;
Shri H. N. Mukerjee:
Shri S. M. Banerjee:

Will the Minister of Finance be 
pleased to state:

(a) whether it is a fact that in Oc-
tober, 1958, about Rs. 22 lakhs worth 
of Indian currency notes were seised 
by the Bombay customs authorities 
from two motor cars booked to be 
shipped to certain European ports; 
and

(b) if so, details of this incident 
and the action taken thereon?

The Deputy Minister «t Finance 
(Shri B. K. Bhagat): (a) and (b). Yes, 
Sir. Indian currency worth Rupees 
221 was found stuffed inside the 
hollow steel girders of the chassis of 
two can belonging to two foreigners 
which had been entered ter shipment

to Genoa. The currency and the cars 
have been detained and the case is 
under adjudication.

Gandhi Bhawans
*48$. Shri D. C. Shanua: Will the 

Minister of Education be pleased to 
state:

(a) the progress made in regard to 
the setting up of Gandhi Bhawans in 
different Universities; and

(b) the names of the Universities 
where they have been established?

The Minister of Education (Dr. K. 
L. Shrimali): (a) and (b). The
sketch-plan of the building supplied 
by the Gandhi Smarak Nidhi is under 
the examination of the University 
Grants Commission. After the Com-
mission have approved the pattern, 
further steps will be taken to estab-
lish the Bhawans in the seven Uni-
versities (Allahabad, Delhi, Kerala, 
Nagpur, Punjab, Patna and Rajasthan) 
which have accepted the scheme in 
principle.

Bose Board of Inquiry 
f  Shri Bam Krishan:
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I shri Barman:
I Shri Subodh Haasda:

Shri S. C. Samanta:
Shri Tangamani:
Shri S. M. Banerjee:
Shri Shree Narayaa Das: 
Shri Nagi Beddy: 
Shrimsti Pmrvathi 

Krishnan:
Shrimati Da Pal- 

choudhuri:
Shri Sunakar:
Shri Bibhuti Mishra: 
Shri P. K. Deo:
Shri B. C. Prodhan: 
Sardar Iqbal Singh:
Shri Subbiah Ambalam: 
Shri Ansar Harvani: 
Shri Vajpayee:
Shri P. R. Patel:
Shri K- U. Patmart 
Shri M. B. Thakore: 
Shri N. R. Muniswamy:

Will the Minister of ■« 
be pleased to refer to the reply give*



to Short Noikfl Question No. 19 on 
the 37th September, 1958 and state:

(a) whether the report of the Board 
of Inquiry appointed under Chair-
manship of Mr. Justice Vivian Bose 
to inquire into the Mile of certain

in the investments of the life  
Insurance Corporation in the Mundhra 
concerns, has since been considered 
by Government;

(b) if so, What are the main findings 
of the Board;

(c) the action taken or proposed to 
be taken thereon; and

(d) whether a copy of the report 
Witt be laid on the Table?

the Minister of Borne Affairs 
(Pandit OK ft. Panf): (a) Tes.

(b) and (d). A copy of the Beport 
will be placed on the Table of die 
House after action has been taken on 
it  Until then it will not be appro-
priate to state ft® finding*.

(c). Notices have been served on the 
officers on the basis of the report of 
the Board, and decision will be taken 
after receipt of the replies in consul* 
tation with the Union Public Service 
Commission.

Jet Kagisws

e Shri Sobodh Hansda:
\  Shri S. C. Saiwanta:

Will the Minister of Scientific 
ilfirh  and Cnltoral Affairs be pleas-
ed to state:

(a) whether there It any proposal 
to establish a research Centre to cany 
on research for the development of 
Jet Xngines in India;

(b) if so, whore this centre will be 
es&blished;

(c) whether the expenditure to be 
incurred for this research centre will 
be borne by the Ministry; and

(d) 2f  so, the total amount set apart 
for tbe ertabttshsnmt of this Centre?

1H» NMMar ef SeM tte BeSearch 
and Cnltaral Affairs («hr| H unayu  
KaWr): (a) and (b). A Gat Turbine 
Research Centre is initially set 
up at the Indian Air FbrtSe Main-
tenance Centre, Kanpur by tbe 
Council of Scientific and Industrial 
Research in collaboration with the 
Defence Ministry.

(c) The Council of Scientific and In-
dustrial Research will meet the cost 
of equipment, working expenses and 
salary of civilian research staff. Ad-
ministrative assistance and sendee 
personnel required by the Centr* will 
be found by the Ministry of Defence.

(d) A sum of Rs. 8 lakhs has been 
sanctioned by the Council of Scienti-
fic and Industrial Research for ex-
penditure during 1958—81.

BetMsa of List of Scheduled Castas 
and Scheduled Tribss

{
Shri K. c . Majhl:
Shri Padam Dev:

Shri Paaigrahl:

Will the Minister of Hone Affairs 
be pleased to refer to the reply given 
to Unstarred Question No. 1415 on the 
3rd September, 1958 and state:

(a) whether any more State Gov-
ernments have sent proposals to re-
vise the list of Scheduled Castes and 
Scheduled Tribes Orders;

(b) if so, which are those States;
(c) whether the proposals received 

so far from the State Governments 
have been examined; and

(d) if so, the result thereof?

The Deputy Minister «f Home 
Affairs (Shrtmat! Alva): (a) No, Sir.

(b) Does not arise.
(c) The proposals so far received 

are still under examination in consul-
tation with the State Governments 
and the Deputy Registrar General.

(d) Does not arise.




